
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

O.A. No.516/99 

Friday, this the 29th day of April,1999, 

CORAl: 

HONBLIE MR AM SIVADAS, JUDICIAL MEMBER 

kION'BLE MR BN BAHADUR, ADMINISTRATIVE MEMBER 

M.T. Kunjukunju Dominic, 
Cinema Projectionist Grade I, 
I N Film Library, INS Venduruthy, 
Kochi 682 004, 

By Advocate Mr. K.L. Joseph 

Vs. 

The Flag Officer, 
Commandingin-Chief, 
Headquarters, 
Southern Naval Command, 
Kochi 4. 

Chief of the Naval Staff, 
Headquarters, 
New Delhi. 

Union of India, 
represented by its Secretary, 
Ministry of Defence, 
New Delhi. 

•Applicant 

.Respondents 

By Advocate Mr. Govindh K. Bharathan, SCGSC 

The application having been heard on 29.4.99, the 
Tribunal on the same day delivered the following: 

ORDER 

HON'BLE MR AM SIVADAS, JUDICIAL MEMBER 

The applicant seeks to direct the second respondent to 

dispose of A-3 representation dated 20.8.1998 within a 

specified time and to declare that he is entitled to the 

revised scale of pay of Rs. 45007000 with xetrospective 

effect. 

 

-- t 



20 	When the O,A, was taken up for admission hearing 0  the 

larned counsel appearing for the applicant submitted that it 

is suffice to direct the second respondent to dispose of A3 

• 	representation within a reasonable time. The learned counsel 

• 	appearing for the respondents submitted that there is no 

objection in adopting such a course. 

Accordingly, the second respondent is directed to 

dispose of A3 representation dated 20.8.1998 within a period 

tWo months from the date of receipt of a copy of this order. 

O.A. is disposed of as above. No COSts, 

50 	The learned counsel appearing for the respondents 

undertakes to forward a copy of this order along with a copy 

of the O.A. to the respondents. 

Dated the 29th day of April,1999. 

B.N. BAHADUR 
ADMINISTRATIVE MEER JUDICIAL MEMBER 

nv 
29499 

LI ST OP ANNEXURES RE FERRED TO IN THE ORDER 

Annexure A3: 

True càpyof the representation dated 20.8.1998 addressed 

to the Chief of Naval Staff. 

i 


